Stations under East Coast Railway

$2760. SHRI RUDRA NARAYAN PANY: Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that a proposal sent by Government of Odisha to bring
Balasore, Rourkela, Jharsuguda, Brajraj Nagar stations etc. of Odisha under East Coast
Railway is pending;

(b) if so, the time by which work thereon would be completed;
(c) if not, whether railways would execute this demand; and
(d) if so, the time by which this work would be completed?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) No, Sir.

(b) Does not arise.

(¢) The jurisdiction of a zone is decided on the basis of operational/administrative
requirements and not on regional considerations.

The jurisdiction of all the Railway Zones has been finalized keeping in view (i) the
geographical contiguity of the divisions forming a zone, (ii) smooth movement of traffic
operationally, and (iii) to provide better control and improve efficiency of the system.

Any proposal for reorganisation of the existing system is examined in the light of
aforesaid considerations, when it is received.

(d) Does not arise.
Proposals from Government of Qdisha

2761. SHRI RAMA CHANDRA KHUNTIA:
SHRI RUDRA NARAY AN PANY:

Will the Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that the State Government of Odisha has given proposals
for introduction of Puri-Mumbai Duronto Express, Puri-Jaipur-Jodhpur Duronto Express,
Puri-Pune-Duronto Express, Bhubaneswar-Bangalore Duronto Express, Bhubaneswar-
Surat Duronto Express, Superfast Express train from Visakhapatnam to Prayag
(Allahabad) via Bhubaneswar, Intercity Express between Tata-Puri viae Keonjhar, and
Puri-Manmad Shiridi Sai Express train; and

(b) if so, by when these trains would be operated?

+Original notice of the question was received in Hindi.

181



THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) and (b) Yes, Sir. Representations are received at
various level of Railway administrations for introduction of new trains including Duronto
trains and Superfast trains, and action as found feasible and justified is taken. However,
introduction of new train service is an ongoing process subject to traffic justification,
operational feasibility, availability of resources, etc. At present, there is no such proposal
for introduction of such services.

Illegal use of railway properties for commercial purposes

2762. SHRI T.M. SELVAGANAPATHI: Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Railways have come to know about railway propertics
being used for running commercial activities;

(b) if so, the details thercof;,

(c) whether it is also a fact that Northern Railway has suspended more than 38
employees on this issue; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) and (b) Indian Railways have approximately
431 lakh hectare of land, out of which about 968 hectare of land, which constitutes
0.23% of total land holding, is under encroachment. Encroached Railway land mainly in
cities/urban conglomerates is subject to various usages like squatting, dumping of
garbage, commercial activities etc. Railways are engaged in continuous exercise to
remove such encroachments as per provisions of Public Premises (Eviction of
Unauthorized Occupants) Act, 1971 and to protect Railway land/property by providing
boundary walls, fencing, tree plantation, etc., at vulnerable locations on a programmed
basis. Suitable departmental action is also taken against any Railway employee found
engaged in illegal use of Railway land/property.

(c) and (d) Recently it was noticed that 58 Railway employees in a Railway colony
of Delhi Division of Northern Railway were illegally using Railway staff quarters for
commercial activities. Suitable disciplinary action has been taken against them.

Device to counter fog

+2763. SHRI KALRAJ MISHRA: Will the Minister of RAILWAYS be pleased to
state:

(@) whether, due to fog in winter train movement throughout the country gets out
of order, trains run late by 20 to 25 hours and dozens of trains get cancelled, thereby
causing difficulties to the passengers;

+Original notice of the question was received in Hindi.
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